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 36.9  brs.

 PLANNING  AND  DEVELOPMENT
 THROUGH  PANCHAYAT  RAJ  BILL

 MR.  DEPUTY-SPEAKER.  Now  we
 take  up  the  next  Bill  of  Shr  Rana-
 bahadur  Singh.

 Shri  Ranabahadur  Singh,

 SHRI  RANABAHADUR
 (Sidhi):  Sir,  I  move;

 SINGH

 “That  the  Bill  to  provide  for  plan-
 ning  and  development  through  vari-
 oug  democratic  and  official  agen-
 cies  of  Panchayat  Raj,  he  taken  into
 consideration  "

 Change  is  the  fountainhead  of  all
 progress—the  word  carries  with  it  the
 secret  ef  renewal,  of  freshness  of  hie
 itself.  A  thing  that  cexses  to  change
 stops  living.

 But  the  word  has  over  the  ages
 always  drawn  two  separate  sets  of
 reactions  from  humanity.  The  pros-
 perous,  the  mighty,  the  priesthood
 have  invariably  formed  a  formidable
 phalanx  against  its  onslaught.  But
 just  as  inexorably  the  iconoclast,  the
 artist,  the  thinker,  the  Sanyasi—I  use
 this  word  for  want  of  an  English  one
 that  vould  carry  the  same  meaning,
 the  Ioner,  the  Bohemian,  the  free  and
 the  brave  formed  the  assault  group.

 6.26  hrs.

 {Surr  Nawaz  Kisnore  Srinua  in  the
 Chair}

 From  the  first  group  the  word
 change  draws  sheer  angst  for  the
 e-tablishment  is  threatened.  For  the
 Second  group  the  word  holds  out  the
 Piomise  of  dawn.  Also  because  they
 have  nothing  to  lose  but  their  rags
 and  chains,  Again,  they  can  think
 0७  a  better  pattern  for  the  future  for
 they  hold  no  vested  interest  in  the
 present,

 And  so  our  civilization  has  evolved.
 ‘And  so  it  shall  go  on  changing.

 through  Panchayat  Raj  Bill

 Our  present  democratic  system  is
 the  net  result  of  an  evolutionary  pro-
 cess  of  exactly  this  nature.  The  found-
 ing  principles  of  the  Greeks  city  state
 underlie  the  basic  framework  of  our
 institutions  just  as  the  wheel  has  kept
 up  with  the  changed  modes  of  land
 transportation.  But  for  the  iconoclast,
 the  thinker,  the  sanyasi,  the  loner,  the
 free  and  the  brave  we  may  have  been
 using  the  same  wheels  to  drive  our
 chariots  instead  of  their  taking  the  form
 of  radial  tyres  on  sleek  Lincoln  Con-
 tinentals  or  Rolls  Phantoms.  Simi-
 larly,  this  class  of  people  have  <pplied
 themselves  through  the  ages  to  look  at
 the  hallowed  institutions  of  democracy.
 And  with  the  clear-eyed  vision  un-
 dazed  by  the  pomp  and  glory  of  power
 they  have  often  seen  through  the  silken
 screen  that  the  mightiest  of  the  mighty
 put  up  to  cover  the  failings  of  their
 systems.  And  each  time  this  happens
 democracy  as  a  concept  and  freedom
 of  humanity  as  living  goal  gets  closer
 within  the  reach  of  the  man  on  the
 Street.  It  has  been  happening  that
 way  throughout  the  recorded  history.
 It  happened  in  Greece.  It  happened
 in  Rome.  It  happened  in  London.  It
 has  happened  in  Washington  and  sur-
 prisingly  it  has  happened  in  Moscow.
 The  two  latter  happenings,  being  more
 recent  ones,  are  more  noteworthy.  In
 the  late  thirties  the  hallowed  concept
 of  laissez  faire,  the  very  sou]  of  capita-~
 lism  not  diluted  by  the  New  Deal,  a
 happening  which  can  be  compared  to
 its  revolutionary  influence  on  demo-
 Cracy  only  by  the  invention  of  brakes
 after  the  wheels.  This  happening  put
 social  brakes  on  laissez  faire  mellowed
 the  inhuman  aspects  of  capitalism  made
 it  more  modern,  In  fact  gave  it  a  new
 lease  of  life.  Then  again  in  Moscow
 another  happening  that  of  Prof.  Lie
 bermans  conception  of  providing  in-
 centive  to  the  socialistic  workers  could
 be  compared  again  to  the  advent  of
 the  internal  combustion  engine  in  the
 field  of  wheel  transport.  The  posst-
 bility  it  opens  up  is  immense  to  say  the
 least  not  to  say  that  the  leviation  of
 socialistic  economy  is  now  able  to  look
 forward  to  a  more  rosy  future  than
 the  one  that  had  befallen  a  similar
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 sized  creature  biologically  the  dine-
 Saur.

 lt  may  be  added  here  that  though  on
 the  tace  of  it  both  these  recent  hap-
 penings  have  taken  place  on  the  econo-
 mic  plane  their  repercussion  has  been
 directly  felt  in  the  institution  frame
 work  on  the  political  Jevel.  It  is  also
 iMteregting  to  note  that  the  seemingly
 parallel  lines  of  capitalism  and  com-
 munism  have  tended  to  bend  towards
 each  other  under  the  influence  of  these
 hanpenings.

 When  we  look  at  our  own  state  of
 affairs  in  the  line  of  thinking  we  are
 taced  by  the  sight  of  an  arrangement
 which  shows  signs  of  stress  at  every
 joint.  A  situation  which  on  the  face  of
 it  demand  a  change  for  its  better  func-
 tioning.  But  as  soon  as  the  word
 change  is  conjured  up  before  us  the  age
 old  reactions  to  it  occur  with  a  rush,
 And  the  battle  is  joined.  It  is  to  my
 mind  our  good  fortune  that  the  climate
 of  freedom  has  nurtured  both  sides
 of  the  army.  Historically  such  sides
 have  never  been  equal.

 Historically  again  such  friction  has
 alwavs  produced  energy  that  has
 powered  change.  This  hill  before  you
 seeks  to  debate  one  possibility  of  such
 a  change.  Hopefully  it  envisions  that
 point  of  the  future  where  capitalism
 and  communism  can  fuse  together  to
 produce  a  better  world  order.  May  be
 that  point  of  fusion  can  be  made  more
 quickly  and  easily  attainable  by  try-
 ittg  to  broaden  the  pure  functionalism
 of  capitalism  and  communism  by  the
 enlavening  influence  of  pure  vedant.
 This  exercise  has  extremely  exciting
 possibilities.  The  centuries  old  con-
 cept  of  the  greatest  good  of  the  grea-
 test  number  has  lost  all  relevance  in
 context  of  modern  society.  The  only
 concept  thet  can  be  meaningful  in  the
 post  atomic  werid  is  the  greatest  good
 of  all.  Nothing  jess  holds  out  eny
 hope,
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 The  politics  of  the  art  of  the  possible
 has  too  many  =  skeletons  in  the  cup-
 board  to  retain  credibility.  The  in-
 herent  and  inviolable  worth  of  each
 individual  the  core  of  vedantic  belief
 is  the  only  one  generous  enough  to
 accommodate  the  aspirations  of  nod-
 ern  man.

 The  world  have  moved  from  the
 feudal  society  where  one  man's  good
 was  all  that  mattered.  We  are  also
 now  far  ahead  of  the  concept  that  the
 good  of  the  majority  electoral  or  func-
 hhonal  has  an  overbearing  sanctity  over
 the  minority.  This  concept  is  as  out-
 moded  as  the  feudal  one.  And  our
 democratic  institutions  have  natural-
 ly  not  kept  pace.  This  bill  is  to  in-
 vite  the  collective  wisdom  of  this
 House  and  through  the  Youse  the
 country  as  a  whole  to  examine  how  our
 democratic  processes  could  be  brought
 up-to-date.

 The  imperatives  of  change  no-
 where  in  the  word  have  such  a  pres-
 sing  immediacy  as  in  our  country.  It
 can  be  put  off  only  at  our  national
 peri).

 The  freedom  that  was  wrested  from
 Whitehall]  at  such  great  cost  seems  to
 have  got  lost  in  the  corridors  of
 Sachivalayas  and  the  country  has  re-
 mained  sleeping  in  our  villages.  The
 democracy  that  we  cherish  in  our
 country  it  appeared  has  taken  a  res-
 tricted  form.  Our  total  political  ener-
 ay  has  so  far  been  taken  up  solely  in
 fighting  to  retain  power.  ०  effort,  no
 time,  no  energy  fs  left  for  tackling  the
 basic  problems  that  face  the  country.
 This  bill  seeks  to  remedy  this  tacuna,
 by  providing  meaningful  power  0
 the  panchayatj  raj  institutions  on  the
 basis  cf  consensus,  this  preblam  can
 be  tackled.  By  providing  real  power
 to  the  grass  root  institutions  the  mid-
 dlemen  and  brokers  of  power  that
 have  grown  up  like  weeds  in  this
 country  shall  have  been  abolished  as
 effectively  as  the  MISA  is  doing  to  the
 economic  middiemen  and  smuggters.
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 Ne  doubt  these  middlemen  and  smug-
 glers  of  power  who  have  developed  a
 vested  interest  in  retaining  it  shall
 reath  sharply  te  such  decentralisation.
 They  shal)  undoubtedly  draw  inspira-
 tion  from  another  celebrated  status
 quoist  Winston  Churchill  and  say  like
 him  that  they  have  not  been  put  at
 the  helm  of  affairs  of  the  country  to
 preside  over  the  liquidation  of  the  sys-
 tem  as  Churchill  feared  for  the  British
 Empire.  But  historical  processes  are
 inexorable.  This  new  concept  oi
 greatest  good  of  all  throvgh  sovereign
 exercise  of  power  by  panchayati-ra,
 institutions  is  the  coming  thing  no
 rear  guard  action  can  stop.

 The  vested  interest  that  ca!l  this  an
 impossinilty  would  do  well  to  recollect
 that  in  2890s  it  was  u  generally  uc-
 cepted  notion  that  any  person  travel
 ling  over  a  speed  of  20  m,  छ.  h.  of  a
 running  horse  would  not  be  able  to
 live.

 {  therefore  invite  hon  Members  of
 thes  House  and  through  them  my
 countrymen  to  give  this  proposal  the
 benefit  of  their  considered  judgment
 As  tar  as  |  am  concerned,  I  sincerely
 teel  that  just  as  7  was  given  to  us
 ag  a  country  through  the  Grace  of
 God  tu  enunciate  the  policy  of  Panch
 Shee!  or  to  carry  out  a  peaceful  nuclear
 explosion  we  can  very  well  evolve  a
 system  where  the  worn  out  concept  of
 the  greatest  good  of  the  greatest
 number  8  replaced  by  that  of  Greatest
 Goad  of  Al.

 MR.  CHALRMAN:  Motion  moved:

 ‘That  the  Bill  to  provide  for  plan-
 ning  end  development  through
 various  democratic  and  official
 agencies  of  Panchayat  Raj,  be
 taken  into  consideration”.

 SHRI  CHINTAMANI  PANIGRAHI
 (Btrubaneswar):  Sir.  the  purpose  of
 te  Bil,  as  it  tas  been  brought  for-
 werd  by  the  hon,  Member  js  this.  !
 really  appreciate  this  Bill  because  this
 was  the  basis  on  which  Gandhiji  laft
 his  foundation  end  laid  stwess  on  that.
 Perhaps  many  people  who  have  not

 chayat  Raj  Bill
 seen  Gandhiji  or  who  have  not  reaa
 about  him  may  now  know  what  he
 was  thinking  of.

 I  appreciate  the  substance  of  this
 Bill.  But,  I  find  that  the  drafting  of
 this  Billi  requires  much  improvement.

 In  34942  if  I  just  quote  what  Ghan-
 dhiji  was  speaking  about  the  Pancha-
 yati  Raj  Administration  before  [aun-
 ching  the  Quit  Indiz  Movement  wa-
 this.  I  quote.

 “Gandhij:  had  expounded  the  doc-
 trine  that  ‘power  resides  in
 the  people’,  and  that  power
 when  it  comes  will  belong  to
 the  people  of  India  and  it  will
 he  for  them  to  decide  to  whom
 it  should  be  entrusted.”

 He  had  also  said  that  “the  centre  of
 power  now  is  in  New  Neth:  or  in  Cal-
 cutta  and  Bombay,  in  the  big  cities
 I  would  have  it  distributed  among
 seven  lakh  villages  of  India’.

 Again,  in  1944,  he  further  went  on
 to  say

 “Capitulists’  money  cannot  serve~
 the  hungry  mulhons  at  pre-
 sent  People  must  have  real
 power.”

 Gandhiji  had,  therefore,  given  suffi-
 cient  thought  and.  after  1942,  perhaps,
 he  had  the  greatest  of  foresight  and
 he  could  see  that  freedom  was  coming.

 Therefore,  from  942  onwards  till  the
 last  day  of  his  death,  tha:  is,  January
 30,  ‘1948,  he  devoted  all  his  time  as
 how  to  build  a  strong  base  of  demo-
 cracy  and  the  people's  power  and
 sovereignty  in  the  seven  lakhs  of  vil-
 lages  in  India.  What  was  his  concep-
 tion  of  Panchayat  Raj,  the  people  askeg
 I  am  again  quoting  him.  This  was
 what  he  said-—

 “Democraty  required  that  every-
 one,  man  or  woman,  should  realise
 ‘his  or  her  own’  responsibility.  This
 was  what  was  mest  by  panchayat
 raj.  Wien  panchavat  raj  is  establi-
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 shed  public  opimon  will  do  what
 violence  can  never  do.  The  present
 power  of  the  zamindars,  capitalists
 and  the  Rajas  can  hold  s‘vay  only
 So  long  as  the  common  people  do  not
 realise  their  own  strength.  If  the
 people  noncooperate  with  the  evil  of
 zamindari  or  capitalism,  it  must  die
 of  inanition,  In  the  Panchayat  2a)
 only  the  Panchayat  will  be  obeyed
 ang  the  Panchayats  can  only  work
 through  the  law  of  their  own  mak-
 ang”.

 Gandhiji  then  intendeq  the  Panchayats
 to  have  law-making  powers  as  instru-
 ments  of  social  and  economic  transfor-
 mation  Therefore,  Gandhi}:  laid  the
 Breatest  stress  in  his  political  and
 social  philosophy  on  the  sound,  solid
 foundation  of  panchayats.  It  is  un-
 fortunate  that  people  whom  Gandhiy
 made  men  forget  all  this.  Perhans
 many  people  today  dn  n-t  read  what
 Gandhiji  had  written  about  it  Today
 Many  economists  who  advocate  plann-
 ing  for  India,  many  intellectuals  who
 have  been  trying  to  usher  in  socialism
 my  this  country...

 MR  CHAIRMAN:  Both  Indian  ana
 foreign

 SHRI  CHINTAMANI  PANIGRAHI:
 I  am  happy  you  added  that.

 T  am  grateful  to  thern  that  un  many
 occasions  today  they  take  the  name  ot
 Gandhiji,  They  swear  hy  his  name
 Therefore,  it  is  only  because  we  have
 forgotten  Gandhiji  that  the  country
 finds  itself  suffering  from  its  present
 economic  ils,

 Therefore,  it  is  important  and  timely
 that  this  Bill  has  trieg  to  lay  some  em-
 Phasis  on  the  ideals  of  parchayat  raj-
 and  panchayat  raj  to  be  made  the
 instrument  of  socialist  planning  and
 development,  You,  Sir,  were  the
 Chairman  of  the  Backward  Areas  Dev-
 elopment  Committee.  You  were  there.
 We  thought  that  planning  to  be  effec-
 tive  in  this  country  should  be  self-re-
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 lant.  We  thought  it  must  be  in  terms
 of  district  development  plunning
 boards.  This  Bill  says  that  there
 should  be  district  develonment  coun-
 ceils.

 We  shall  have  to  think  over  it;  Gov-
 ernment  should  give  serious  thought  to
 it,  I  am  quite  sure  that  the  Govern-
 ment  of  India  also  are  thinking  of  dis-
 trict  planning  bodies  so  that  they  can
 formulate  planning  from  the  panchayat,
 block  and  district  level.  I  find  that
 this  is  also  the  thinking  in  some  of
 the  documents  discussed  with  the
 Ministers  and  others.  Therefore,  as
 regards  the  two  basic  philosophies
 that  Gandhiji  advanced  that  the  pan-
 chayat  should  be  an  instrument  of
 social  reform  and  of  economic  trans-
 formation  of  the  society  and  villages
 in  the  country,  we  shall  have  to  think
 more  seriously  about  these  two  formu-
 lations  at  this  centica)  period.

 He  has  again  said  that  the  pancha-
 yat  should  be  the  soud  base  of  people's
 democracy  and  sovereignty.  This
 needs  more  emphasis  at  this  stage  and
 actual  implementation.  Some  people
 had  asked  him  what  should  be  the  basis
 of  these  panchayats  so  far  as  the  vill-
 age  economy  is  concerned.  He  had
 given  thought  to  that  also,  He  envi»
 aged  that  the  economic  basis  of  ths
 panchayat  must  be  cooperativisation.
 in  agriculture,  poultry  development,  in
 all  kinds  of  village  economic  life.  He
 further  said  that  after  the  panchayat
 becomes  the  instrument  of  planning
 and  administration  in  the  country,  a
 solid  base  of  economic  and  political
 democracy  would  have  been  provided.
 Therefore,  we  find  he  gave  full
 thought  to  this  problem,

 While  further  elucidating  the  quer
 tion  as  to  what  he  means  by  this  eco
 nomic  base  on  which  the  panchayats
 should  be  formed,  Gandhiji  said:

 “firstly,  it  means  a  wholesale  Swe-
 desh}  mentality  . vone
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 १६
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 in  the  country.  There-
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 fore,  the  panchayat  should  be  the  basic,
 economic  planning  unit  and  let  them
 decide  what  resources  they  have  and
 what  resources  they  can  mobilise.  We
 are  in  search  of  resources  and  we  are
 trying  to  go  to  the  USA  ana  the  USSR
 and  we  are  going  all  over  the  world  to
 borrow  capital,  but  Gandhiji  had  said
 in  his  books,  how  many  workers  have
 been  provided  with  employment;  in  the
 khadi  and  village  industries,  they  had
 provided  employment  to  three  million
 people—spinners,  weavers  and  cotton
 growers.  How  many  people  h:uve  been
 provided  empioyment  elsewhere?
 Therefore,  today,  I  think  the  time  has
 come  when  the  Government  should
 give  serious  thought  to  the  fact  that
 we  shall  have  to  plan  our  countryside,
 our  seven  lakh  villages,  and  make  the
 panchayat  the  instrument  of  planning.
 We  must  give  the  panchayats  eftective
 power.  Gandhiji  hag  said  that  the
 panchayats  should  tte  formed  oan  the
 basis  of  being  run  by  an  elite,  end
 that  is  the  basic  thought  that  he  gave:
 who  will  guide  the  panchayats?  These
 panchayats  will  be  the  battleground  of
 emancipation  of  feudalism  and  capita-
 lism,  Today,  these  panchayats  are  not
 and  could  not  be  the  battleground,  on
 this  ideological  basis.  Therefore,  those
 people  who  obstructed  the  socialist
 growth  have  captured  today  many  of
 eur  Zila  Parishads  and  many  of  the
 Panchayats,  Therefore,  the  real  objec-
 tive  of  Gandhiji  has  not  been  fulfilled
 by  the  panchayats  today.  So,  they
 need  a  great  deal  of  tightening.  The
 panchayat  should  from  the  basic  uni-
 for  planning  for  emancipating  the
 masses  from  economic  exploitation.

 The  Government  may  not  accept
 this  Bill  as  it  is.  But  I  admire  the
 spirit  of  Shri  Ranabahadur  Singh.  He
 has  quoted  many  things.  But  Gandhi-
 ji  has  thought  of  it  long  before.  He
 has  said  that  we  in  India  should  make
 the  panchayats  a  lively  and  fitting
 institution  for  strengthening  and
 broadening  the  base  of  people’s  power
 and  for  building  a  strong  economic
 base.

 Today,  we  feel  the  shortage  of  rice,
 wheat.  edible  oil,  etc.  There  is  noth-
 ing  in  the  villages.  Gandhiji  had  said
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 that  the  panchayats  shauld  plan  their
 cropping  pattern;  we  must  know  how
 much  of  food.  cereals,  etc.,  we  need;
 let  us  plan  it.  While  making  them-
 seives  self-reant  thev  should  produce
 a  surplus  so  that  they  may  teed  the
 exsties.  Therefore,  he  has  given  much
 thought  to  economic  planning,  making
 Panchayat  the  basis.  I  am  happy  after
 SO  many  years  we  are  thinking  of  353
 effective  instrument  for  planned  dev
 elopment  at  the  grass  root  level.  This
 Bill  may  not  be  accepted  as  it  is,  bu:

 4  know  the  Government  must  give  seri-
 ous  thought  to  this  Bull  because  the
 present  day  economic  «ufficulties  cannot
 be  solved  by  capitalist  planning  alone.
 Gandhiy.  had  given  an  answer  to  the
 economic  :lis  of  the  country  There-
 jore  the  Government  should  take  in-
 to  serious  consideration  this  Bill  and  at
 possible  recast  it  according  to  the  ideals
 which  Gandhiji  propounded  and  then
 Place  it  before  the  House.  In  that  case
 I  hope  the  hon,  Member  will  not  ob-
 ject  to  it.  We  can  re-start  the  Pancha-
 yats  in  a  new  way  ५०  that  they  will
 fulfil  the  ideals  and  objectives  of
 Gandhiji.

 ‘SHRI  M.  KATHAMUTHU  (Naga-
 pettinam):  Mr,  Chairman,  Sir,  I  am
 rrateful  to  you  for  giving  me  an  op-
 pertunity  to  participate  in  the  discus-
 s’on  on  the  Planning  and  Development
 through  Panchayat  Raj  Bill,  which  has
 been  introduced  by  my  hon.  friend
 fhri  Rana  Bahadur  Singh

 Sir,  we  are  talking  day  in  end  day
 out  that,  after  indevendence,  democra-
 tie  institutions  like  Panchayats  and
 Panchayat  Unions  have  taken  deep
 reots  in  our  countrv.  We  also  hear
 the  Government  at  the  Centre  and  in
 the  States  making  frequent  statements
 that  planning  ang  development  in  our
 country  have  come  to  a  critical  stage,
 and  the  hon.  Member  who  preceded  me
 also  referred  to  the  need  fcr  trangfor-
 ming  the  economic  thought  content  of
 our  present  day  planning  efforts.  We
 fmq  also  that  democratic  institutions
 like  the  Panchayats  and  Panchayat
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 Unions  have  not  played  their  legitimate
 role  in  the  formulation  and  execution
 of  the  national  plan.  Even  the  District
 Development  Council  fis  no  exception
 to  this.

 I  will  give  you  one  or  two  concrete
 examples  to  prove  my  _  contention.
 Though  all  investment  of  Rs,  4,700
 crores  has  been  made  so  far  in  power
 development  projects,  ovt  of  5  lakhs
 of  villages  in  our  country  only  .22
 lakh  villages  have  got  electricity.
 Though  a  sum  of  Rs.  2,770  crores  ot
 rupees  hay  been  invested  in  major  and
 medium  irrigation  projccts.  only  =  5
 per  cent  of  the  farmers  in  our  country
 have  reaped  the  maximum  benefits
 trom  them.  This  clearly  shows  that
 the  planned  development  jn  our  coun-
 trv  has  not  been  on  an  even  keel.
 There  has  been  wide  gap  between  the
 Planned  eftorts  and  the  actual  require-
 ments  of  the  people  of  our  country
 The  economic  situation  that  obtains
 now  in  our  country  also  shows  that  all
 the  plunning  is  done  at  the  apex  cf
 administration,  which  has  not  grasped the  actual  needs  of  the  people  at  the
 lowest  level.  There  haz  also  been  no
 etfective  co-ordination  ,between  vari-
 ous  democratic  institutions  like  the
 Panchayats,  the  Panchayat  Unions  and
 the  District  Development  Council.

 Sir,  it  is  highly  .egrettable  that  the
 laws  governing  the  day-te-day  function-
 ing  of  these  democratic  institutions
 vary  from  Stale  to  State  and  in  con-
 sequence  the  democratic  institution  at
 the  top  cannot  naturally  comprehen- Sively  appreciate  the  needs  of  the
 people  at  the  village  level.  In  the
 State  of  Maharashtra,  there  was  elec-
 tion  to  the  civic  hodies  in  the  urban
 centres,  In  Tamil  Nadu  the  Chairman
 of  the  Panchayat  Union  is  elected  by the  people.  Though  the  elected  Chair-
 man  of  the  Panchayat  Wnion  can  be  a
 member  of  the  District  Development
 Council,  yet  the  Collector  of  the  Nis-
 trict  alone  can  be  the  Chairman  of  the
 District  Development  Council.  refer
 to  thig  sordid  fact  cause  of  ™my  eager- nese  to  inform  the  House  that  only  the

 "©The  Original  speech  waa  deliver  ed  in  Tamil, Original  speech  was  deliver  ed  in  Tamil,
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 bureaucrats  in  our  country  are  getting
 more  and  more  entrenched  and  that
 the  democratic  institutions  have  no
 powers  whatsoever  tur  the  purpose  of
 translating  the  aspirations  of  the  pe?-
 ple  into  concrete  proposals.  The  hands
 of  bureaucrats  have  become  ubiquit-
 ous.  Sir,  the  time  has  now  come  for
 modifying  the  laws,  rules  and  regula-
 tions  that  hinder  the  progress  of  demo-
 cratic  decentralisation  in  our  country;
 in  other  words,  the  laws  of  the  country
 should  he  so  modifieq  as  to  give  more
 powers  to  democratic  institutions  like
 the  Panchayats,  the  Panchayct  Unions,
 the  District  Development  Councils  etc.
 For  example,  the  District  Development
 Counci]  should  naturally  be  headed  by
 an  elected  representative  of  the  people
 and  not  by  a  bureaucrat.  This  Bill
 under  discussion  should  be  the  pointer
 in  this  direction  for  the  Government.

 We  have  in  our  country  the  5-tier
 democratic  jnstitutional  set-up—Pan-
 chayats,  Panchayat  Unions,  District
 Development  Council,  the  State  Legi-
 slature  and  the  Lok  Sabha.  It  is  ao
 obvious  fact  that  there  is  no  co-ordina-
 hon  between  these  democratic  institu-
 tions  in  our  country.  In  theary  there
 is  the  p-ovision  that  the  Stute  Legisla-
 ture  can  enquire  as  to  how  far  the  Re-
 solutions  passed  in  tue  District  Deve-
 jopment  Council  are  teing  implement-
 ed,  But,  in  actual  oractice,  nothing  of
 this  sort  ig  being  aftempterl.  Even  a
 petty  requirement  of  a  Panchayat  cun-
 not  be  realised  without  the  express
 “pproval  of  the  officials.  I  have  no
 objection  that  the  technical  advice  of
 an  official  is  necessarily  tu  be  sought.
 Sut  I  cannot  understand  why  it  should
 be  implemented  only  after  he  approves
 of  it,  especially  when  there  is  an  elect-
 ed,  democratic  institution  there.  This
 is  what  ]  call  as  the  bureaucratisa-
 tion  of  our  democratic  institutions.

 Here.  I  would  refer  to  the  Five  Year
 Plans  that  are  being  :mplemented.  No
 doubt,  there  is  widesuread  discussion
 «bout  the  aima  and  objectives  of  the
 Five  Year  Plan  and  also  whether  they
 reflect  the  aspirations  and  the  needs  of
 the  people.  But  it  has  to  be  admitted
 that  there  is  so  people's  participation
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 in  the  implementation  of  this  Five
 Year  Plan,  The  people  of  the  country
 nave  also  no  say  in  indicating  which
 schemes  are  to  be  implemented  to  ful-
 fil  their  immediate  :eeds  on  a  priority
 basis.  This  only  proves  my  contention
 that  there  is  no  co-ordination  between
 various  democratic  institutions  so  far
 as  the  fulfilment  of  the  aspirations  of
 the  people  are  concerned.

 In  conclusion,  J  would  emphasise  the
 need  for  clothing  these  democratic
 institutions  with  all  the  necessary  legi-
 slative  and  executive  powers;  all  the
 laws  that  hinder  this  process  must  be
 amended  immediately.  Only  after  this
 is  done,  the  economic  transformation
 and  social  transformation  will  become
 feasible  propositions  in  our  country.
 As  this  Bill  can  be  a  definite  medium
 for  this  purpose,  I  extend  my  support
 to  this  legislation.

 7.96  hrs.

 MR.  CHAIRMAN:  Shr  Mavalankar.
 He  wanted  to  go.  So,  I  have  called
 him.

 SHRI  ए,  G.  MAVALANKAR  (Ahme-
 dabad):  Mr.  Chairman,  Sir.  I  am  In-
 deed  grateful  to  you  an’  the  House
 for  the  courtesy  and  consideration
 shown  to  me.

 l  warmly  congratuiate  my  good
 triend,  Shri  Rana  Bahadur  Singh  for
 piloting  thi,  very  interesting  and  good
 measure.  the  Planning  and  Develop-
 ment  through  Panchayat  Raj  Bill,  The
 fact  of  the  matter  is  that  this  particu
 lar  measure,  coming  as  it  does  in  the
 midst  of  Private  Members’  Business.  !s
 being  discussed  in  the  House  with  a
 thin  attendance  but  it  should  not  make
 us  feel  disappointed  about  either  the
 subject-matter  of  the  Bill  or  the  gene-
 ral  popular  response  to  this  king  of
 measure,  In  a  way.  of  course,  it  is
 sad  that  popular  interest  and  even
 popular  representative  interested  in
 some  of  the  basic  issues  concerning
 difficulties  is  not  so  doop  and  as  funda-
 mente]  on  certain  basic  issues  as  it  ts
 on  many  of  the  frivilous  issues  that
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 need  not  really  bother  us  as  regards
 the  development  of  our  democracy
 Anyway,  I  am  very  glad  that  Shri
 Rana  Bahadur  Singh  has  come  out
 with  this  Bill,

 Sir,  I  do  not  wish  to  take  much  time
 in  talking  about  the  cetails  of  the  Bill.
 We  can  certainly  make  a  point  here  or
 a  point  there  and  say  tnat  this  parti-
 cular  provision  could  have  been  १9

 .this  form  or  this  provision  should
 have  been  in  that  form.  But  I  do  not
 think  we  afe  really  iterested  in  dis-
 cussing  the  details  of  the  Bill,  3
 think,  what  Shri  Rana  Bahadur  Singh
 wants  is  to  focus  the  attention  of  the
 entire  nation  through  this  honourable
 House  to  the  great  need  of  reversing
 the  whole  process.  What  is  really  im-
 portant  is  that  not  only  cur  car  3S
 going  in  the  wrong  «irection  but  in  the
 wrong  direction  with  4  terrible  speed.
 Therefore,  We  would  ke  to  congratu-
 late  Shri  Rana  Bahadur  Singh  for  at
 least  telung  us,  “You  may  go  with
 Speed  but  you  should  go  in  the  mght
 direction.”  We  ought  to  go  with  speed
 if  we  are  to  catch  up  with  the  develop-
 ing  countries  of  the  world.  There  is

 a  tremendous  race  between  time  on  the
 one  hand  and  developing  countries  of
 the  world  on  the  other  hand.  We  also
 want  to  go  ahead.  But  let  us  see
 whether  we  are  going  in  the  right
 direction.  Therefore,  I  am  very  happy
 that  he  has  given  us  a  chance  to  voice
 some  of  the  thoughts  we  have  on  the
 fundamental  issues  involved.

 First  of  all,  ]  wish  to  say  that  the
 whole  idea  of  Panchayat  Ra)  is  really
 an  institution  which  emphasises  the
 great  need  of  grass-rnot  level  demo-
 cracy.  Unless  you  start  democratic
 involvement  of  the  people  from  the
 very  foundation,  you  cannot  really
 build  up  a  good,  strong  and  solid
 democratic  polity,  The  whole  difficul-

 ty  is  that  we  have  been  following  in
 many  cases  the  Western  inodel.  I  am
 not  saying  that  the  Western  model  is
 necessarily  a  wrong  mode]  or  a  had
 model.  But  the  whole  difficulty  is  that,

 NOVEMBER  28,  974  through  Panchayat  308
 Raj  Bili

 because  of  our  anxiety  and  enthusiasm
 to  follow  the  Western  model,  we  think
 that,  by  copying,  we  are  doing  some-
 thing  good,  But,  more  often  than  not,
 it  is  not  copying,  but  as  my  friend,
 Mr.  Sequeira,  says,  it  is  aping.  One  of
 the  great  Gandhians  who  is  still  alve
 —he  will  be  90  years  vld  on  Decem-
 ber,  Achary  Kaka  Saheb  Kalelkar,  tn
 one  of  his  Gujarati  articles—he  was
 originally  a  Maharashtrian  but  domi-
 ciled  in  Gujarat  for  59  or  60  years;  he
 is  a  very  good  writer  in  Gujarati—has
 said  that  we  in  India  are  trying  to
 copy  the  West  in  such  a  way  that  the
 more  faithfully  we  try  to  copy  the
 West,  the  more  perverted  is  the  print.
 And  he  gives  the  simile  of  blotting
 Paper.  The  blotting  paper  gets
 the  print,  but  it  8  exactly  the
 reverse  of  what  it  ought  to  be.

 Panchayati  Raj  and  all  that  it
 stands  for,  all  the  ideals  and  ideas  vt
 Mahatma  Gandhi  and  many  other
 associates  of  Mahatma  Gandhi,  were
 thought  of  even  before  Mahatma
 Gandhi  by  the  people  of  this  country,
 The  whole  idea  of  Panchayati  Ra}—
 Panch  Mukh  Parmeswar  as  we  say
 in  Gujarati—is  this.  If  the  wise
 people  of  a  particular  village  «ay
 something  about  the  village,  that  is
 bound  to  be  good  They  are  the  penple
 at  the  grassroo$  ‘level,  they  know
 what  is  happening  around  them  in
 the  immediate  neighbourhood,  they
 know  the  conditions  there.  If  you
 neglect  these  people,  if  you  neglevt
 the  aspirations  of  these  people,  if  you
 neglect  the  dreams  and  demands  of
 all  these  people,  then  you  are  really
 neglecting  all  the  localities,  all  fhe
 local  units,  in  the  country,  in  fact,
 you  are  neglecting  the  whole  base.
 Can  you  ever  think  of  an  edifice  of
 democracy  without  the  proper  base?

 This  bill  really  touches  the  funde-
 mentals.  It  says  that  we  must  deal
 with  the  fundamentals,  the  base  of
 democracy.  We  are  in  the  midst  of
 planning  for  a  Welfare  State  as  in-
 deed  many  other  countries  in  the
 world  are  doing.  These  ‘Welfare
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 States  have  a  large  number  of  prog-
 rammes  and  policies  and  even  ideo-
 Jogies  about  how  to  achieve  welfare.
 All  these  countries,  call  them  socialist
 or  communist,  or  even  these  coun-
 tries  which  have  any  concern  for
 social  justice,  which  have  any  con-
 cern  for  creating  an  egalitarian
 society  in  their  respective  national
 community,  are  naturally  thinking  in
 terms  of  certain  planning  processes.
 After  all,  what  does  planning  mean?
 Planning  means  that  certain  things
 aust  come  first  and  certain  other
 things  can  wait.  We  can  afford  to
 wait  for  cetain  luxuries,  but  we  can-
 not  afford  to  wait  for  certain  essen-
 tial  conditions  of  life.  Five-Star  hotels
 may  come  after  some  years,  but
 proper  housing  conditions  for  the
 poor  people  must  come  right  now,
 today,  not  even  tomorrow.  These
 are  the  priorities  Therefore,  plann-
 ing  is  absolutely  essential  for  a
 developing  country,  for  a  country
 which  has  a  lot  of  poverty.  The
 whole  difficulty  is  that,  because  we
 accept  planning,  the  philosophy  that
 is  immediately  assumed  is  that  we
 must  also  accept  centralisation  which

 planning  involves.  I  think,  we  have
 to  change  this  assumption,  Because
 we  need  planning,  we  cannot  say
 that  we  also  need  centralism  or  cen-
 tralisation  or  the  control  mechanism
 that  planning  involves.  Shri  Rana
 Bahadur  Singh  very  rightly  and  cor-
 rectly  says  that  planning  is  important,
 but  centralism  is  avoidable.  Indeed,
 he  says  that  planning  is  necessary
 and.  therefore.  decentralisation  35
 also  equally  necessary.  Even  the
 term  ‘decentralisation’  is  wrong  be-
 cause  it  assumes  that  there  is  a  Cen-
 tre  and  then  you  want  to  have  decen-
 tralisation.  Genuine  planning  will
 mean  that  you  start  with  the  local
 units,  with  the  foundation.  at  the

 grassroot  level  and  80  upward  in
 such  a  way  that  the  whole  process  is

 organic,  genuine  and  very  healthy.
 Therefore,  I  feel  that,  if  you  want
 planning  and  welfare,  it  must  not  be

 through  centralisation  which  has
 been  unfortunately  the  danger  not
 only  in  many  socialist  and  communist

 3I0
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 countries  but  even  in  our  own  coun-
 try.  We  find  that  everything  is  to
 be  decided  in  Delhi.  Our  country  is
 very  vast  and  if  you  allow  everything
 to  be  decided  in  Delhi,  then  it  will
 just  not  work,  I  am  reminded  here
 of  a  very  interesting  anecdote  that
 I  read  in  one  of  the  books  of  a
 British  political  scientist,  Ivor  Jen-
 nings.  Ivor  Jennings  had  this  ance-
 dote  to  give,  He  was  talking  about
 the  conditions  in  Britain.  “Suppose
 people  in  a  village  want  a  particular
 well  to  be  dug  or  a  particular  tube
 well  to  be  constructed  in  a  particular
 locality  or  a  small  village.  Then
 what  do  you  do?  Do  you  go  to  Lon-
 don  for  permission?  Do  you  go  to
 London  for  all  the  plans  to  be  sub-
 mitted  and  passed”?  Then  Ivor
 Jennings  says:  “If  that  process  is
 allowed,  you  will  soon  find  that  there
 will  be  more  paper  than  water  and
 more  bureaucrats  than  consumers.
 You  will  not  care  for  the  consumers
 wanting  to  have  water  in  that  village;
 you  will  get  bogged  down  with  more
 papers  and  files,  more  bureaucracy  in
 the  White  Hall  of  Londan,  namely,
 the  civil  services.”

 Therefore,  this  is  the  difficulty.  If
 you  want  planning  to  be  meaningful
 and  to  be  effective,  then  you  must
 start  from  the  decentraliseq  level.
 from  the  smallest  unit  and  I  will)  sav.
 from  the  grassroot  level.

 Another  aspect  is  that  if  you  start
 planning  from  the  basic  level,  from
 the  grassroot  level,  the  advantage  is
 that  a  large  number  of  people—I  will
 not  say  all  the  people  because  that
 would  be  too  much—but  at  Jeast  @
 very  large  number  of  people  of
 various  localities  will  have  the  chance
 of  participating  in  the  whole  proces’.
 After  all,  democracy  is  participation.
 JP  always  said  that  the  present  par-
 Hiamentary  democracy  should  be  re-
 placed  by  a  participating  democracy
 so  that  more  people  may  be  involved
 and  participate,  If  you  went  parti-
 cipation  of  the  people  in  democracy,
 १  think  then  this  planning  from  the
 grassroot  level,  through  the  pancha-
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 yatghars  and  through  the  kind  of
 processes  which  my  friend,  Shri
 Rana  Bahadur  Singh  suggested,  will
 be  meaningful  and  you  will  be  able
 to  get  the  initiative  and  involvement
 of  a  large  number  of  people  of  this
 great  and  ancient  land,

 Ir  will  only  end  with  two  small
 points  before  I  sit  down.  My  friend,
 Shri  Panigrahi  has  very  rightly  dealt
 in  detail  with  Mahatma  Gandhi  and
 what  he  preached,  he  practised.  |
 wonder-—I  am  not  that  young  to  say
 that  I  never  saw  Mahatmaji,  I  never
 met  or  I  never  had  any  chance  to  hear
 him.  It  was  my  good  fortune  to  mect
 him  and  hear  him  many  times
 While  all  these  27  years’  of  indepen-
 dence,  many  younger  people  might
 say,  ‘We  have  not  seen  or  heard
 Mahatma  Gandhi’,  I  am  one  of  that
 fortunate  few  young  people  who  have
 been  able  to  have  the  privilege  of
 watching  Mahatmaji  from  the  close
 quarters....

 MR.  CHAIRMAN:  Do  the  youn-
 ger  people  of  the  present  days  accept
 your  claim  of  being  very  young?

 SHRI  P.  G.  MAVALANKAR;:  For-
 tunately  my  two  young  children  above
 the  age  of  2l  accept  me  as  a  young
 man  and  I  have  a  lot  of  dialogue
 with  my  young  children  and  that  is
 the  evidence  that  I  am  claiming  to
 be  a  youngman.

 What  I  was  saying  is  that  young
 people  of  this  country  to-day  have  not
 seen  Mahatmaji,  especially  those  who
 ‘were  born  after  the  30th  January,
 1948,  But  they  may  not  see  the
 body  of  Mahatmaji  but  they  can  see
 the  immortal  message  of  the  Mahatma,
 That  is  more  important.  This  Gan-
 dhian  spirit—I  will  say  Gendhi  spirit
 —even  that  famous  British  historian,
 Arnold  Toynbee,  salt  that
 the  Western  or  British  scholar
 steeply  imbibed  in  the  knowledge  of
 history,  in  one  his  recent  ‘books,
 says,  talking  to  the  young  people  in
 the  whole  world,  as  it  were,  that  the
 only  solution  for  the  entire  warkd
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 to  get  out  of  the  many  tragedies  is
 to  aceept  the  Gandhi  spirit  and  the
 Gendhi  path.  He  elaborates  it  in
 very  great  detail  and  one  of  those
 details  is  the  question  of  decentraliga-
 tion  and  smal]  units  and  I  feel
 that  when  I  say,  ‘Go  hack  to
 Gandhi’,  that  means  go  back  to  Gan-
 dhi  so  that  we  can  go  forward  to  a
 kind  of  India  and  the  world  that  we
 want  to  live  in.

 Therefore,  I  feel  if  you  want  to  go
 back  to  the  village,  that  is  going  back
 to  Gandh..  If  you  want  decentralisa-
 tion,  that  means  going  back  to  Gandhi.
 If  you  want  to  go  back  to  the  grass-
 root  level,  that  is  going  back  to
 Gandhi,  not  only  Gandhi,  going  back
 to  Socrates,  going  back  to  the  Vedas
 ang  the  Upanishads  where  the  people
 in  small  localities  had  a  meaningful
 participation  in  the  affairs  of  the
 community.

 Therefore,  my  appeal  is  that  we  are
 at  the  turn  of  the  20th  century.  The
 loth  century  was  supposed  to  be  the
 century  of  nationalism.  Our  20th
 century  may  be  calleg  the  century  of
 internationalism,  I  dare  say  that  the
 2Ist  century  may  prove  to  be  the
 century  of  locahsm,  A  century  of
 localism  may  be  aimed  at  in  which
 there  75  participation  by  an  individual.
 The  whole  difficulty  to-day  is  indivi-
 dual  feels  lost.  He  is  almost  reduced  to-
 a  small  corpse  in  a  colossal  wheel-—
 wheel  of  the  establishment,  of  the
 State,  of  the  gaint  machinery,  What-
 ever  it  is,  the  individual  feels  Jost.
 If  he  feels  Jost,  how  they  wii  form
 meaningful  community  which  we  can
 call  co-operative.  Tf  we  have  to  make
 a  turn  from  20th  century  to  2ist  cen-
 tury,  then  we  must  make  a  tum  from
 highly  centralised,  highly  concentrat-
 ed.  highly  arbitrary  power  mecha-
 nism  in  establishment  to  highly  de-
 centrafised,  individualised,  personalis-
 ed  but  not  for  personal  ego  but  for

 personal  involvement,  through  which

 genuine  democracy  can  9९  established
 in  our  country.  It  ig  from  this  larger
 angle  also  that  T  warmly  welcome

 br good  friend's  Bitl  and  I  hope  it
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 receive  the  attention  and  care  that
 it  rightly  deserves,

 थी  मल  चन्द  हगा  (पाली)  3949
 मेंभी  हर  लाल  नेहर  ने  राजस्थान  मे  नागौर  में
 दीपक  जजिया  था  श्र  कहा  थाकि  हिन्दुस्तान
 को  बताने  वा  सौभाग्य  एड  दयाल  वो  रखी
 होगा  बल्कि  56  कराई  लगा  को  प्राप्त  होगा
 और  बह  तभी  ६.1  सकेगा  उब  लाग  यह  समझोगे
 कि  हिन्दुस्तान  को  सजाने  झर  सवा-ने  का
 उतना  अधिकार  है  लेकन  हुआ  क्या  ?

 बडी  खड़ी  की  बात  है  कि  श्री  राणा  बहादुर
 सिंह  जी  ने  हमे  चाहता  ऋ  गाल  को  याद
 बैद नाई  है।  लेकिन  हुआ  क्या  हे  ”  पंचायत
 के  चुनाव  हो  नहीं  हात  है  1  आप  अपनी  ही
 रिपोर्ट  को  देखे  ।  राजस्थान  में  ता  दस  साल
 मे  चुनाव  ही  पचायता  के  नही  हुए

 .  405
 के  बाद  नी  हुए  है  ।  हिमाचल  मे  भी
 966  में  नहीं  हुए  ढ़  1  केरल  में  963  से

 नही  हुए  है  गुरमेल  i908  #  नहीं  हु
 है  ।  इससे  पता  चलना  है  कि  गबन मेट  कितनों
 सजा  है 4 चायती के  प्रति  |  कर्नाटक  में
 L968  से  नहीं  हुए  हैं  ।  दस  दस  और  परिवहन

 साल  तक  ग्राम  १  चाहता  जिला  परिषद  आर
 पंचायत  समितियों  के  चनाव  ही  नहीं  क  Bin
 जाते  है  हिन्दुस्तान  न॑  ग्राम  चाय तो  की
 संख्या  2  लाख  22  हजार  54  है|  ब्लाक
 की  4  हुआ  96  है  i  प्लि  परिषदों  ब
 232  हू  ।  श्लिष्ट  क्‍या  हुआ  है  रिजल्ट  बह

 हुआ  है  कि  गरोब  ज्यादा  गरीब  हो  गया  हूँ
 कौर  प्र मीर  ज्यादा  अमीर,  मालदार  ज्यादा

 मालदार  t  श्री  बलि वस्त  राय  मेहता  ने  वहा
 था  कि  योजना  का  साधन  भर  साध्य  गरीब

 होगा,  प्रा खि रो  स्थित  में  जो  व्यक्ति  हे  वह

 होगा,  वही  इस  समाज  को  सुधा  -मे  का  साधन

 होगा  और  साध्य  भी  होगा  ।  लेकिन  वह  नहीं
 रहा  ।  सभी  बातों  पर  लगभग  वही  लोग

 हावी  हो  गए  हैं  जो  या  तो  बड़े  जोड़ती  है  या
 जो  बड़े  लेंड लाई  है  ।  समा:  था  प्रा खि रो
 आदमी  नहीं  आगे  भ्  पाया  है  1  इन  लोगों
 तंग्राम  पंचायतों  को,  इन  लोकतांत्रिक  इकाइयों

 को  कमाने  का  साधन  बनाया,  जिला  एरिपदों

 chayat  Raj  Bill
 श्र  पंचायत  समितियों  का कराई  का  साधन
 बनाया  |  पंचायती  राज  में  हर  भादवि  को  यह
 समझना  चाहिये  कि  मेरे  भो  बही  अधिकार  है
 जो  दूसरों  ५  है,  बड़ा  ५  है  रेखित  यह  नहीं  हू.
 पाया  और  मसावी  के  स्वप् ला  का  जा  भारत
 बनना  था  वह  नहीं  बन  पाया  आर  जो  चीजे
 बडा  को  उपलब्ध  ह  वे  उसको  उबलब्ध  नहीं
 हो  पाई  ।कुछ  एक  लोगों  न  सत्ता  का  हडप
 लिया  आर  पंचायतों  को  >सका  साधन  बनाया
 योजना  कहा  बनती  दे  योजना  भवन  मे  बनती  हे
 ऊपर  से  बनती  है  नोच  से  नहीं  पंचायत  लेबल
 पर  नहीं  बनती  है  |  कमर  विभिन्न  यत जनाये
 पंचायत  आर  जिला  परिषद  से  बनती  ता
 उन  की  सफलता  की  सम्भावना  अधिक  हानी 1
 आज  पंचायत  के  पास  क्‍या  ५बज  ?  आज
 भी  गजब  के  पटवारी  या  पेबिन्य  ine  था

 पुलिस  हर  साधारण  सिलही  पर  पलायन  या
 सरपच  वा  कई  नियंत्रण  नहीं  है  1  अगर
 सरपंच  करो  तहसीलदार  के  पास  जाता  है
 नो  उस  का  “चित  आदर  नही  दिया  दाता  है  1
 में  चाहता  हु  कि  पंचायत  शक्तिशाली  ह
 मगर  वे  तभी  शक्तिशाली  हा  सकती  है  जब
 कि  विंमान  चुनाव  प्रणाली  में  सुधार  हो  ।
 इस  समय  कवल  पति  वाले  लोग  ही  चाय तों
 में  सकते  है  ।  इस  के  बया  कारण  है  ?

 'कम्युनिटी  डेवलप्मेंट  एण्ड  पंचायतों  पर्पज
 डाइजेस्ट'  में  कहा  गया  है

 1  The  people  have  not  been
 drawn  sufficiently  into  the
 mainstream  of  national  end-
 eavour  and,  therefore.  rural
 plans  lack  community  dnmve

 2  Planning  is  still  centralised
 and  administrative  proce-
 dures  and  decision-making
 are  not  with  the  local  peoples
 institutions.

 3.  The  drift  35  chiefly  due  to  the
 ineptitude  of  those  who  have
 been  directly  or  indirectly  res-
 ponsible  for  the  running  of
 the  administrative  machinery
 at  various  levels.
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 [श्री  मूल बन्द  डागा]
 4.  Self-help  735  one  of  the  basic

 pre-requisites  of  sound
 strategy  of  development;  but
 unfortunately  its  relevance
 has  remained  obscure  and  in
 this  vital  aspect,  the  planners,
 the  governments  and  the
 political  parties  have  failed  to
 stress  its  importance  suffici-
 ently  oe

 पहले  कहा  जाता  था  कि  पंचायतों  की
 स्थापना  से  गाव  के  आदर्श,  स्व  भीमा
 जगेगा  और  सार  ग्रामीण  क्षेत्र  में  +  म्यूनिख
 इबलपमेट  ब्लॉक्स  का  जाल  बिछ  जायेगा  ।
 इस  मता लय  में  थी  शाहनवाज़  खा  नपे  मंत्री
 जाये  है।  वह  देखें  कि  पंचायतों  का  खर्चा  किस
 तरह  होता  है  t  वह  कभी  किसी  पंचायत  समिति
 का  सरप्राइज  विजिट  करे  1  वहा  हालत  यह
 है  कि  सरकारी  आदमियों  को  तनख्वाह  दी
 जाती  है,  लेकिन  उन  के  पास  कोई  काम  नही  है  ।
 वेटेरिनरी  डाक्टर  और  हेल्थ  इंस्पेक्टर  वर्ग रह
 सब  बैठ  रहते  है  f  प्रधान  भर  बी०  डी०  को
 में झगडा  होता  है  ।

 श्री  राणा  बहादुर  सिह  ने  कहा  है  कि  भ्रमर
 बाप  विकास  कार्यो  से  लोगो  का  पूरा  इनवाल्व मेट
 चाहते  हैँ  तो  पंचायतों  को  पर्याप्त  भ्र धि कार

 दीजिए  t  लेकिन  जप  तो  यह  समझते  है  कि
 गरीब  आदमी  या  छोटी  श्रेणी  का  झ्रादमी
 समझदार  नहीं  होता  है  ।  सत्ता  की  कुर्सी  पर
 बढा  हुआ  राजनैतिक  व्यक्ति  समझता  हे  कि
 सिर्फ़  वही  समझदार  है

 सभा  पति  महेश  मैं  आप  की  बात  नहीं
 समझ  पाया  हू  ny  प्राय  ने  पंचायतों  के  मुताल्लिक
 कहा  '  कि  वे  मत्ता  प्राप्त  करने  वालो  का  एक
 तरफ़  से  गढ़  वन  गई  है।  दूसरी  तरफ  भ्राप  उनको
 अधिक  अप्रतिकार  द्वेष  की  बात  कह  रहे  है  |
 इन  दोनों  बातों  का  मेल  कैसे  बैठता  हैं  ?

 NOVEMBER  28,  074  through  Panchayat  376.
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 अं  मल  चन्द  डाग।  :  श्री  बलवन्त राय
 मेहता  ने  कहा  था  कि  समाज  का  साधारण
 व्यक्ति  ईमानदारी  और  सेवा  के  आधार  पर
 पचायतो  में  हिस्सा  ले  सकेगा  ?  लेकिन  पंचायतों
 में  जो  चुनाव-प्रणाली  है,  उस  में  केवल  बही
 लोग  प्रधान  या  सरपंच  बनते  है,  जिन  के  पास
 दौलत  होती  है  n  हालत  यह  है  कि  पंचायतों
 में  दस  पद्रह  साल  तक  चुनाव  नही  होते  हैं  |
 मैं  चाहता  हु  कि  पंचायतों  की  च्ुनाव-प्रणाली
 में  भी  सुधार  किया  जाये,  ताकि  पंचायतों  मे
 नई  जागृति  कराये  नया  जीवन  जाये,  वे  अच्छी
 तरह  से  काम  कर  सके  शौर  समाज  की  आखिरी
 शक्ति  का  ग्रामीण  उस  मे  भाग  ले  सके  q

 इस  डाइजेस्ट  में  बातया  गया  है  कि

 कम्युनिटी  डेवलपमेंट  प्रोग्राम  सं  बड़े  काए  कार
 को  श्रोता  9  रुपये,  छोटे  का प्त बार गद  को  ६-7  5.
 रुपये,  गरीब  को  4-07  रुपये  औ  मजदूरों
 को  सिफ  3-2  रुपये  का  फायदा  हेमा  हे  t
 इन  बीस  साला  में  मालदार  कौर  मालदार  हो
 गया  है  और  गरीब  शौर  गरीब  हो  गया  है,
 क्योकि  सरकार  ने  प्रांतों  का  कोई  पावर
 नही  दी  है।  कौर प  चायतो  केरेवेन्यूज़  क्या  है  ?

 सरकार  ने  उनको  लड़  रेवेन्यू  का  कितना  हिस्सा
 दिया  है  ?  राज  पंचायतों  के  पास  न  ता  शाक्त

 है  और  न  झ्रामदनी  के  कोई  साधन  हैं।  जब  तक
 प्रचारकों  के पास  शक्ति  झीर  साधन  न  हो,
 जब  तक  गाव  के  लोग  यह  न  समझेंगे  कि
 योजना  उन  की  है  और  उस  को  कार्यान्वित
 करना  उन  का  कास  है  तब  तक  योजना
 कैसे  सफल  होगी  झोर  देश  कैसे  भागे  बढ़ेगा?

 आखिर  चन्द  आदमी  हिन्दुस्तान  को  नही  बना
 सकते  है  विकास  के  कामों  में  गावों  मे  रहने
 वाले  55  करोड़  प्राणियों  का  इनवाल्व-
 मेट  होना  चाहिए  जैसा  कि  इस  किताब  में

 कहा  गया  है,  कम्युनिटी  डेवेलपमेंट  प्रोग्राम
 को  समाज  के  सभी  वर्गों  का  इनवाल्व मेट  पैदा

 कर  के  एक  पीपल्स  प्रोग्राम  बनाया  जाना  चहिए
 बह  तभी  हो  सकता  है,  तव  कि  पंचायतों  मे  एक
 नयापन  पैदा  किया  जाये  t
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 मैं  इस  किताब  मे  से एक  और  ववोटेशन  देना
 चाहता  हू

 “The  independence  gave  it  an
 impetus  and  acted  as  a  catalyser  As
 a  result,  and  as  observed  by  Kipl-
 ing,  “All  India  was  at  work  in  the
 fields,  to  the  creaking  of  well
 wheels,  the  souting  of  ploughmen
 behind  their  cattle  and  clamour  of
 crows’  But  the  change  wag  not
 adequate  in  the  polttical,  social  and
 economic  fields  The  country  had
 not  shakenoff  its  stupor’  ‘The  land
 of  dreams  and  romance’,  as  observ-
 eq  hv  Mark  Twain,  remained  ‘a
 wonderland  of  fabulous  wealth,  and
 fabulous  poverty,  of  splendour  and
 rags’'”

 हम  ने  यह  नहीं  सोचा  कि  सामुदायिक  विकास

 योजना  का  सफल  बनाने  के  लिए  झ।र  पंचायत

 राज  में  नई  करती  लाते  के  लिए  पंचायतों  को

 ज्यादा  शक्ति  देनी  चाहिए  योजना  नोचे  से

 बननी  चाहिए  और  उस  की  क्रियान्विति  मे

 सब  का  हिस्सा  होता  चाहिए  ।  योजना

 बनाने  वाले  गायो  के  लोग  होने  चाहिए शौर  उस

 को  इम्प्जोमेट  करने  वाले  भी  वही  होने

 चाहिए।  लेकिन  प्रास्थिति  यह  है  किये  न

 ता  योजना  बना  सबने  हैं  और  न  ही  उस  की

 हुम्म्लीमेटेशन  मे  उन  का  हाथ  है  ।

 प्रकार  कप  पंचायत  समिति  में  प्रभाव
 झ्ौौर  विकास  अधिकारों  की  शक्ति  का  मुकाबला
 करे,  तो  ड्राप  को  ताज्जुब  होग।  |  जिस
 ग्र धि कारी  अपने  श्राप  को  प्रधान  से  बहुत
 ग़वितिशालों  समझता  है  |  हस  तरह  जनता  का
 प्रतिनिधित्व  करने  वाले  प्रादमियो  का  मूल्य  कौर
 दर्जा  कैसे  बढ़ेगा  ?  लोक पत्र  मे  जब  तक  छोटे
 छोड़े  व्यक्तियों  का,  जो  समाज  का  काम  करने
 बाने  »,  मूल्य  नही  बढ़ता  है,  तब  सक  देश  नागे
 नहीं  बढ  सकता  है

 378
 chayat  Ray  Biil

 ora  ताकत  का  केन्द्रीकरण हो  रहा  है।
 हम  विकेन्द्रीकरण  में  विश्वास  नहीं  करते  है  1
 हम  पंचायत  समितियों  और  जिला  परिषदों
 को  पूरे  अधिकार  नही  देते  है  ।  जिला  परिषदों
 में  प्रमख  का  कलेक्टर  के  नीचे  काम  करना
 पडता  है।  पंचायत  समिति  के  नीचे  सब
 डिवीजनल  आफिसर  काम  करे  और  पंचायत  के
 नीचे  वहा  का  पटवारी  रेवेन्यू  इंसपेक्टर  शोर
 आज  उन  को  कोई  पावर  नही  हूँ  ।  रेवन्यू  का
 एक  रेकाई  देखने  के  लिए  सरपच  को  भ्र धि कार
 नही  है।  आप  मेहरबानी  कर  के  बता  दीजिए
 कि  कही  सरपच  पटवारी  का  रोक, डे  देख  सकता
 है  ?  एक  उदाहरण  बता  दीजिए  किसी  ऐक्ट
 के  प्र न्र रेवेन्यू  $सेक्टर  को  कह  दे  सरपंच
 कि  तुम  अपना  रेवेन्यू  रेज़ाई  दिखाया,  वह
 कहेगा  कि  नही  तुम्हें  अधिकार  नहीं  है,  वह
 तो  मैं  केवल  तहसीलदार  का  द्खिा  सकता

 है  7  इस  तरह  पंचायत  को  आज  कोर्ट  अधिकार
 नही  योजना  बनाने  का  अधिकार  नही  ।  योजना
 की  स्वीकृति  ऊपर  से  होत  है  इसलिए  तो
 समान  इरीगेशन  की  योजना  जो  बर्न।  थी  वह
 नहीं  बन  सकी,  छोटे  छोटे  काम  जो  किए
 जाने  थे,  ही  किए  जा  सके  ।  छोटे  छोटे
 बाध  बनाए  जाने  थे  नहीं  बनाए  जा  सके  ।
 बढ़े  बड़  बाध  बने  लेकिन  उस  के  पानी  का
 उपयोग  किसने  किया  ?  बड़े  बड़े  काश्तकारी
 ने  उस  के  पानी  का  उपयोग  किया  ।  छोटे
 छोटे  बनते  तो  उस  का  उपयोग  गरीब  काश्तकार
 करते  ।  इसलिये  मै  चाहता  ह  कि  इन  पंचायतों
 को  ज्यादा  भ्बधिकार  दिए  जाये  और  इन
 को  ज्यादा  उपयोगी  बनाया  जाय  |

 SHRI  ERASMO  DE  SEQUEIRA
 (Marmagoa)  Mr  Chairman,  Sir.  as
 our  hon.  friend  was  saying  a  hittle
 bit  earher,  it  78  a  question,  in  which
 direction  the  car  is  travelling  and  in
 what  gear.  If  I  may  say  so,  7  appears
 that  our  national  car  is  going  in  the
 wrong  direction,  at  the  wrong  speed
 The  national  feet  have  left  the
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 ground,  and  lately  we  seem  to  have
 lost  the  steering  wheel.  That  is  why
 I  think  the  Bil]  that  our  good  friend,
 Shri  Ranabahadur  Singh,  has  brought
 forward  i8  a  very  relevant  Bill  and
 avery  well  timed  Bill,  because  it
 brings  into  focus  our  primary  institu-
 tion  at  popular  level,  in  this  country,
 and  it  also  brings  forward  the  need
 for  one  of  the  basic  changes  in
 approach  that  wull  have  to  be  made  in
 India,  for  progress  to  be  meaningful
 to  the  millions  of  our  fcllow  citizens.

 In  our  Constitution,  among  ithe
 Directive  Principles  of  State  Policy,
 article  40  says:

 “The  State  shall  take  steps  to
 orgamu@s  village  panchayats  and
 endow  them  with  such  powers  and
 authority  as  may  be  necessary  to
 enable  them  to  function  as  units  of
 aelf.government.”

 I  think  it  is  one  of  the  greatest  fa.l-
 ures  of  this  Government  that  in  27
 years  it  has  failed  completely  and
 totally  to  do  so.  This  is  why  my
 party,  the  Bharatiya  Lok  Dal,  says
 that  the  self-government  institutions
 at  the  basic  level,  like  the  panchayats
 and  the  municipalities,  must  find
 a  place,  a  recognition,  in  the  Cons-
 titution  itself,  and  not  be  left  to  the
 whimg  and  fancies  of  the  State  legis-
 latures  and  bureaucrats,

 It  is  time  that  we  realiseq  that
 revenue  must  go  directly  where  it  is
 needed.  and  not  accrue  mainly  to  the
 Centre.  It  is  time  we  realised  that
 planning  cannot  be  done  totally  from
 the  top  from  the  ivory  tower  and  the
 computor,  and  that  it  must  be  done
 from  the  bottom  of  the  rung.

 I  realise  thet  che  Indien  buresucra-
 tie  empire  may  have  to  be  torn  aprat,
 if  you  want  to  tse  that  expression;
 but  thare  is  one  question  that  must
 be  asked.  27  years  after  freedom.
 flow  do  you  account  for  the  fact  that
 the  divtrict  is  stil  rum  by  the

 Collectors,  and  not  by  the  elected

 NOVEMBER  26,  i074  through  Panchayat
 Raj  Bill

 representatives  of  the  people,  and  the
 main  functions  of  the  Collectors  are
 still  the  same  as  the  British  handed
 over?  And  the  British  as  you  know,
 were  interested  in  ruling  this  coun-
 try  and  not  in  governing  it.  What  75
 your  explanation?

 We  must  realise  one  thing:  that
 power  inust  reside  with  the  people,
 This  1s  an  expression  that  the  Father
 of  the  Nation  gave  to  us,  and  at  is  an
 expression  that  we  repeat  ad  nauseam
 but  never  follow,  because  at  this  point
 of  time  the  power  of  the  people  has
 been  abrogated  almost  entirely  to  the
 corridors  of  South  Block  m  this
 erty.  Strangely  enough,  it  thas  been
 abrogated  in  the  name  of  Garibt
 Hatao.

 #  320

 Unless  this  power  returns  to  where
 at  should  belong  in  a  democracy,  un-
 less  there  358  3  wider  participation  of
 people  at  the  basic  Jevels,  democracy
 can  never  be  efiective.  Unless  there
 igs  decentralisation,  unless  people  dis-
 pressed  throughout  this  country,  and
 elected  by  the  population  of  ह 0  coun-
 try,  hase  the  right  to  take  decisiuns
 have  the  responsibility  of  making  them,
 and  hav  the  means  to  carry  them  out,
 then  progress  in  this  country  can  never
 be  a  reality

 In  this  respect  I  want  to  recall  one
 institufion  that  exists  in  Goa  fiom
 where  I  come,  which  is  very  relevent
 to-day,  and  that  is  the  village  com-
 munity.  I  existed  for  thousands  of
 years  where  land  was  owned  cullec-
 tively  by  the  village,  and  it  was  framed
 collectively  by  the  village.  The  village
 community  made  provision  for  pes  le
 who  otherwise  would  not  come  to  the
 village  auch  ag  Doctors,  cobblers  etc.
 Over  the  years  it  became  what  it  vas
 not  supposed  to  he  originally.  Instead
 of  revitalising  the  institution,  the
 State  Government  of  Gou,  very
 strangely,  has  also  destroyed  it,  This
 ig  something  which  this  Uovernment
 must  look  into  as  Goa  is  still  a  Union
 Territory,  though  I  do  ovt  Uke  it.  that
 way,  and  therefore  it  is  the  responsi-
 bility  of  this  Government.

 Until,  the  day  when  the  Panchayats
 have  a  place  sn  our  Constitution,  «nd

 i
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 have  their  functions  stated  in  the
 Constitution,  until  they  are  recognised,
 until  the  day  when  revenues  accrue
 directly  to  the  primary  instituticns,
 until  the  day  when  elected  Members  of
 the  institutions  have  the  constitutional
 power  and  responsibility  of  taking
 decisions  on  basic  matters  at  the  pri-
 mary  unit  level,  You  cam  talk  about
 progress  until  you  are  blue  in  the  face,
 but  all  that  it  will  mean,  is  that  Delhi
 has  got  beautiful  fountains  but  in  the
 villages  of  India  peuple  starve.

 SHRI  D.  BASUMATARI  (Kok-
 rajhar):  This  Bill  is  important  in  my
 opinion  but  I  do  not  know  whether  i
 should  support  it  or  not  in  the  form  in
 which  it  has  been  brought  by  the
 Member  from  the  opposition.  I  was
 connected  with  Panchayats  for  more
 than  30  years.  I  know  very  wel!
 Mahatma  Gandhiji  views  about  Pan-
 ehayats.  When  the  Panchayats  were
 started  they  were  started  in  that  spirit
 but  with  the  passage  of  time  that
 spirit  diminished.  Pf  visited  Gujarat
 where  Gandhiji  was  born  ang  met
 leaders  of  various  Parties.  I  also
 visiteq  the  various  instituticns  estab-
 lished  in  the  name  of  Mahatma  Gan-
 ahi  out  I  find  them  to  be  quite  diife-
 rens,  Even  the  Asharaim  life  has  been
 affected.  Life  at  Sabermati  Asharam
 ls  quite  different.  I  discusseq  this
 matter  with  the  leaders,  congressmen
 and  the  devoted  workers.  They  admit-
 ted  that  the  spirit  of  Gandhijj  has
 been  wiped  out.  Gandhiji  wanted
 country  should  be  developed  through
 Panchayats.  When  Panchayats  were
 established  they  were  done  with  a  view
 to  develop  the  country  throiigh  Com-
 munity  Development.  At  the  beginning
 people  were  enthusiastic  and  partici-
 pateg  in  the  Community  Development
 works,  I  was  fortunate  enough  to  be
 appointed  as  the  adviser  to  all  the
 newly  constituted  Panchyats  in  Assam
 and  I  had  the  privilege  of  visiting  all
 those  panchayats.  I  found  that  people
 were  enthusiastic  and  did  not  mind
 inconvenience,  involved  in  the  cons-
 truction  of  roads  ete.  But  by  and  by
 things  have  changed;  the  spirit  has
 Changed.  We  wanted  the  Secretary  or
 Block  Officers  of  the  Development

 chayat  Raj  Bill
 Block  to  be  persons  imbued  with  the
 spirit  of  village  development  the  men
 who  knew  the  villages,  It  happened
 in  such  a  way  that  persons  who  were
 appointed  as  Block  Development  Offi-
 cers  were  from  towng  and  cities.

 Only  the  sons  of  hig  officers  and
 the  ICS  or  IPS  are  appointed  to  such
 posts,  How  do  yuui-expect  the  sons
 of  those  high  officers,  who  have  Dot
 even  seen  a  village,  to  know  the  needs
 and  aspirations  of  the  village  people?
 So,  by  and  large,  the  spirit  of  Mahatma
 Gandhi  started  diminishing  and  after
 some  time  orders  started  coming  from
 the  Government  above,  directing  the
 villages  that  you  will  do  this  or  you
 will  not  do  that,  you  have  to  do  things
 according  to  the  orders  of  the  Govern-
 ment.  So,  the  spirit  is  quite  different
 now.

 When  I  came  to  Parliament,  I  had
 an  occasion  to  go  and  attend  a  meet-
 ing  of  the  Planning  Commission,  sume
 time  when  it  was  considering  the  pro-
 blems  of  tribals.  There  I  told’  the
 members  bluntly  that  those  who  sit
 in  ivory  towers  cannot  understand  the
 spirit  of  the  villagers,  In  fact,  there
 was  some  exchange  of  words’  with
 some  exchange  of  words  with  some
 members  of  the  Pianning  Commission
 ang  the  Planning  Minister,  Shri  Dhar,
 had  to  intervene.  It  is  really  very
 infortunate  that  these  officials  claim

 to  know  more  than  us  abovt  these
 villages.  Yet,  it  is  these  people,  who
 jo  not  have  any  idea  about’  these

 villages,  about  these  tribal  people,
 who  talk  of  the  development  of  trikal
 Jevelopment  blocks,  are  guiding  the
 destiny  of  the  country.  When  you
 take  people  of  this  kind  in  the  admi-
 aistration,  how  is  it  possible  to
 Jlevelop  the  country  cn  the  lines

 Mahatma  Gandhi  wanted?  Mahatma
 Gandhi  wanted  the  leadership  to  come
 from  the  village  people,  but  it  is  not
 Yeing  done.

 Now  we  have  got  about  504  tribal
 blocks.  What  was  the  purpose  of  cons-
 tituting  these  blocks?  The  purpose  was
 to  develop  the  tribal  peuple  in  areas
 which  are  inaccessible.  I  had  the  pri-
 “ilege  of  visiting  these  tribal  blocks  in
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 various  States  in  various  capacities.
 When  I  visited  those  blocks  some  ten
 years  back  I  found  the  tribals  owning
 land  in  Orissa  and  other  States.  When
 I  visited  the  very  same  blocks  recently
 I  found  that  those  tribals  have  been
 rendered  Jandless.  This  shows  that
 the  approach  towards  this  problem
 So  far  has  been  negative.

 Ministers  are  appointed  to  deal  with
 this  problem,  Ministers  come  and
 Minister  go.  They  have  no  time  to  see
 what  is  actually  havnening  in  these
 areas.  They  sit  here  in  Parliament  cr
 in  their  rooms  in  the  Secretariat.  They
 are  always  surrounded  by  bureaucrats
 and  they  see  oroblems  only  through
 files.  They  have  no  inside  knowledge
 of  what  is  really  hapyening,

 These  words  of  mine  are  coming
 from  my  heart.  I  have  gone
 from  village  to  village.  I  know  the
 conditions  in  the  villages  very  well
 and  I  also  know  the  feelings  of  the
 people  there.  I  do  not  know  whether
 the  present  Minister  had  ever  been
 to  a  tribal  village  and  whether  he
 knows  their  problems.

 Take  my  own  case.  I  come  from
 an  interior  village  where  I  could  go
 only  by  an  elephant  and  or  by  ten  to
 twelve  bullock  carts.  Those  areas  have
 not  yet  been  develowed.  Who  is  to
 blame  for  that?  .-fter  the  establish-
 ment  of  this  concept  of  tribal  develop-
 ment,  the  people  in  charge  of  it  do
 not  know  what  to  ao.  Previously,
 they  used  to  develop  the  areas  on  the
 basis  of  people’s  participation.  Now
 the  orders  have  to  come  from  the
 Central  Government,  through  the  State
 Government,  asking  them  to  do  or

 not  to  do  particular  things,  The  result
 is  that  the  developmental  works  are
 implemented  in  a  way  quite  cifferent
 from  what  the  people  of  the  areas
 wanted.

 My  hon.  friend  from  Go&  was

 rightly  vaying  that  the  car  is  going  in
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 the  wrong  direction,  not  in  the  right
 direction.  We  are  going  in  a  wrong
 direction,  I  would  request  the  new
 Minister  in  the  Ministry  of  Agricul-
 ture—he  is  not  new  Minister  but  he
 ig  new  to  the  Agriculture  Ministry—
 to  do  something  in  the  right  direction.

 One  of  the  main  objectives  of  the
 Bill  is  to  develop  agriculture  through
 Panchayat  Raj.  Agricuiture  can  only
 be  developed  by  giving  |water,  irri-
 gaticn  facilities  and  everything.  You
 will  be  surprised  to  know  that  even
 the  granary  areas  are  denrived  of  irri-
 gation;  they  are  deprived  of  everything.
 They  have  to  depend  on  nature.  I  am
 speaking  abeut  Assam.  In  Assam,
 there  igs  no  irrigation  provided  by  the
 Government.  There  is  no  scheme  about
 electricity;  there  is  no  scheme  about
 anything.  They  have  to.  entirely
 depend  on  rains,  tf  the  rains  come,
 they  do  agriculture  and,  if  the  rains
 do  not  come,  they  cannot  do  agricul-
 ture.  80,  the  scnemes  should  be  such
 that  every  area,  every  State,  gets  the
 same  share.  If  vu  see  Punjab.
 Haryana,  U.P.  etc—Orissa  is  a  very
 undeveloped  area—as  against  that  the
 fate  of  the  Assamese  people  is  not  at
 all  to  get  irrigation.  All  these  pro-
 jects  are  being  undertaken  blindly,  in
 a  blind  way,  by  the  Ministers  and  tne
 Secretaries  through  the  files  alone.  7
 would,  therefore,  rejuest  the  hon.
 Minister,  though  he  may  not  be  an
 agriculturist....

 THE  MINISTER  OF  STATH  iN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  SHAHNAWAZ
 KHAN):  I  am  very  much  an  agricul-
 turist.

 SHRI  D,  BASUMATARI:...that  he
 will  try  to  change  the  mode  of  deve-
 lopment  of  agriculture  through  Pan-
 chayat  Raj.

 I  do  not  want  to  take  more  time
 because  many  other  hon.  Members
 want  to  speak  on  this  Bill,

 ‘i
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 शी  दसावतार  कास्त्रो  (पटना)
 सभापति  जी,  यह  बिल  बहुत  ही  महत्वपूर्ण  है  ।

 इस  की  जो  स्प्रिट  है,  उस  से  मैं  पूरी  तरह  से

 सहमत  हूं  7  यदि  सरकार  ग्राम  इसे  स्वीकार
 करने  को  तैयार  नहीं  है  तो  कम  से  कम  इस
 आधार  पर  एक  तथा  बिल  बना  कर  इस  सदन  में
 पेश  कर  ताकि  देहातों  का  सर्वागीण  विकास
 सम्भव  हो  सके  ।

 सभापति  जी,  इस  समय  जो  व्यवस्था
 देहातों  के  विकास  की  है--प्रखण्ड  बिकास
 समितियों  के  जरिये  या  जिला  जोडों  के  जग्गी
 या  जिला  परिषदों  के  जरिये  बह  बहुत  ही
 ग्रसनन्‍्तोषजनक  है  ।  आजादी  ते  27  वर्षो  के
 बाद  भी  देहात।  में  नई  रोशनी  टीक  से  नहीं!

 पहुंच  पाई  है  और  खास  तौर  से  उन  लोगो  तक
 जो  गरीब  है,  जा  अ्रणिक्षित  है  जिन्हें  हम
 आमतौर  से  हरिजन  और  पिछड ही  जातिया  के
 लोग  समझने  टे  करार  बहुत  से  इलाका  में  तो
 ऊंची  जातियों  त  विकास  को  रोशनी  नहीं

 यहूदी  है  ।  एसे  लाग  जिन्दा  देहात  का

 मुह  नही  देखा  ये  चुनाव  के  समय  देहात  मे
 जाते  है  और  गरीबा  का  एक  बार  वाट  हासिल
 कर  लेने  के  बाद  फिर  पाच  साल  तक  उन  की
 खोज  खबर  नही  रखते  शरीर  उसके  विकास  की
 बाते  भूल  जाते  है।  मुझ  अनुभव  है  क्योकि  मै

 खेतिहर  मजदूरों  म ेकाम  करता  हू  ।  बिहार  में
 लगभग  25,  30  प्रतिशत  ऐसे  लोग  है  जिनके
 पास  कोई  जमीन  नही  है,  रहने  के  लिये  झ्लोपडी

 नही,  पीने  के  पानी  की  व्यवस्था  नहीं,  दवा-
 दारू  और  शिक्षा  की  व्यवस्था  नही  है  ्र
 रोजगार  की  बात  तो  भूल  ही  जाइये  t

 शहर  में  तो  कुछ  लोगो  को  रोजगार  मिल  भी
 जाता  है,  देहातों  में  उसकी  भी  व्यवस्था

 नही  है  ।  और  आवागमन  की  कितनी  दिक्कत

 है,  इसका  अनुभव  तो  सभापति  जी  आपको
 स्वयं  होगा  राज  जो  पचाप्रतों  की  व्यवस्था
 बना  ६८ 16  गयी  है  उसमे  सालो  तक  उनका

 चुनाव  नही  होता,  शरीर  अगर  होता  भी  है  तो
 जाति  कौर  पैसे  के  अल  पर,  भ्रष्टाचार  कौर

 भू डा गर्दी  के  बल  पर  ही  सब  काम  होता  है  ।

 chayat  Raj  Bull

 बेचारे  गरीबों  को ठग  कर  के  लोग  मुखिया
 बन  जाते  हैं  7  हमारे  यहा  गाता  गाया  जाता

 है  बिहार  में  कि  मुखिया  मुखिया  बन  गया  1
 यानी  जनता  की  सुविधा  के  लिए  जो  भी  चीजें
 सरकार  द्वारा  भेजी  जाती  है,  उनको  पेस  वाले
 लोग  ही  खा  जाते  है  कौर  गरीब  को  कुछ  नही
 मिलता  है  ।  मगर  अफसरो  के  पास  भी  जाते  हैं
 ता  वे  भी  उनकी  बात  नहीं  सुनते  हैं  क्योंकि
 गरीब  उनको  पैसा  नहीं  दे  सकते  ।  साधन
 बाले  लोग  ही  खाद,  बीज  और  तमाम  साधन
 ले  लेते  है  आर  पंचायतों  या  तलाक  डेवलपमेंट
 के  जरिये  1  इसलिये  आज  तक  पचा यतो के  जरिये
 देश  में  बिकास  वा  बहुत  काम  नहीं  हुआ
 है  ।  धनी  लोगो  का  ही  विकास  हुआ  है  ।
 देहात  मे  प्रखण्डो  के  जरिये  q  विवाद  का  विकास
 हो  रहा  है  ग्रोवर  इसकी  दोषी  सरकार  की  नीति
 है  कहाकि  वह  gq  विवाद,  इज़ारेदारी  को  बढावा
 देती  है  जौर  हमला  असर  देहातों  मे  जायगा।
 आर  उस  नीति  का  कार्यान्वित  करने  वाले  लोग
 भी  उसी  इर्टिकोण  +  है।  आज  अगर
 जोन  +)  लड़ाई  हमार  यहा  गरीब  लोग
 लगत  है  ता  जमादार  उन्हें  गोलिया  से  मारते
 है  उनके  मकान  ज  था  दिये  जाते  है।  जो  लोग
 'रिटायर  के  खिलाफ  लड़ने  का  दावा  करते  हैं
 उन्हीं  लोगो  ने  दरभगा  जिले  में  हरिजनों  की
 बीवियों  को  जला  दिया  ।  हमारे  "राची  में
 ग्रादविवासिया  की  जमीन  की  लडाई  की  वजह
 से  धान  की  फसल  जमादारों  द्वारा  काटने
 के  खिलाफ  आवाज़  उठाने  पर  हमारे  दो

 कम्युनिस्ट  कार्यकर्ताओं  को  कत्ल  कर  दिया
 गया  झोर  उनकी  लाश  बोटी  बोटी  काट  डाली
 गई  ।  यही  है  स्वराज्य  का  अर्थ  ।  और
 खास  तौर  से  हरिजन  ओर  भझादिवासियों  के
 लिये  27  वर्ष  की  आज़ादी  का  यही  फल  है  ?

 देहातों  मे  आज  भी  सामन्ती  व्यवस्था  कायम
 है  ।  हमारे  सूबे  मे  राज  भी  सामाजिक  उत्पीड़न
 है  1  उनको  खाट  पर  नहीं  बैठने  देते  है,  सवर्ण
 लोगों  के  कुए  पर  हरिजन  को  पानी  भरने  का
 अधिकार  नही  है  ।  क्‍या  यही  स्वरूप  है  आजादी
 का  ?  इ  लिये  ज़रूरत  है  इस  तरह  के

 कानून  बनाने  की  जिससे  बनियादी  व्यवस्था
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 [श्री  रामावतार  शास्त्री]  SHRI  P.  R.  SHENOY  (Udipi):  I
 =

 पर्वत
 é

 rat  जा  सके
 wholeheartedly  welcome  the  spirit

 a  behind  this  Bill  that  has  been  intro-
 वादी  व्यवस्था  सही  माने  में  देश  में  नहीं  जायेगी,  duced  by  Shri  Ranabahadur  Singh.
 तब

 ॥  जनतांत्रिक  क्रान्ति
 देश  में  नहीं  होगी  For  the  success  of  any  plan,  in-

 ओर  धींगा मस्ती,  नेताओं  और  अफ़सरों  का  volvement  of  the  people  at  various

 +  levels  is  absolutely  necessary.  It  is कट  7 भ्रष्टाचार
 10  cy

 0  की  समाप्ति
 है

 हो
 ी  not  enough  that  we  try  to  see  and  हा

 तब  तक  देहातों  में  विकास  का  काम  नहीं  कर  plan  the  future  of  India  from  the
 सकते  हैं  |  इसलिये  नये  सिरे  से  ऐसा  कानून  Yojana  Bhavan.  There  must  be  plans

 So
 ट्रक  at  at  the  State  level  and  also  at  the  , लायें  जिससे

 ह्
 उनको  आशिक  तौर  पर  district  Ievel  ang  even  at  the  village

 मज़बूत  कर  सकें,  खास  तौर  से  गरीबों  को  t  level.  And  the  plan  at  the  centre
 should  be  based  on  the  plan  at  the

 आपकी  जो  वर्तमान  व्यवस्था  है  डिस्ट्रिक्ट
 begs  Teele:

 बोर्ड  की  या  पंचायतों  की  या  प्रखण्ड  विकास  As  Shri  Mavalankar  said,  we  should

 कार्यालयों  की  उससे  गो
 not  make  the  villagers  to  go  to  Delhi

 का योल या  का  उससे  वह  काम  नह  हा  रहा  है,  from  the  State  headquarters  or  even
 बल्कि  स्थिर  स्वार्थ  वाले  लोग  ही  उसका  to  the  district  headquarters  to  get  a

 फ़ायदा  उठा  रहे  हैं  |  इस  बिल  में  बहुत  सारी  well.  In  this  connection,  I  am  _  re-

 oath  आपका
 minded  of  a  small  incident.  The

 बातों  को  कहा  गया  है,  उनकी  तरफ  आपका  authorities  in  a  State  wanted  to  dig
 ध्यान  जाना  चाहिये  ।  और  सबसे  पहले  ध्यान  a  well  in  a  village.  So,  sitting  at  the

 दीवारों
 में

 पीने  प  गे  व्यवस्थ  headquarters  of  the  State,  they  sum-
 (us  i  at  व्य  वास्ता  की  moned  some  villagers  and  got  their

 ओर  जाना  चाहिये  |  मकान  सब  को  दीजिये,  views  regarding  the  location  of  the
 खास  तौर  से  शेड्यूल्ड  कास्ट  और  ट्राइव  के  well  in  that  village.  After  hearing

 it  के  दा  them,  there  was  some  discussion  and
 लोगों  के  लिये  मकान  की  व्यवस्था  की  य,  since  there  was  a  dispute  regarding
 उनकी  शिक्षा  की  व्यवस्था  कीजिये,  उनके  the  location  of  the  well,  they
 गांवों  तक  सडक  जा  सके  और  देहातों  में  छोटे  decided  that  the  well  should  be  ex-
 La

 sa
 i;  a  actly  at  the  centre  of  the  village.  So,

 पैमाने  पर  उद्योग  धंधे  खोजिये  ताकि  रोज़गार  they  20006  of  the  map  of"tieamieed
 की  व्यवस्था  हो  सके  ।  और  पुलिस  का  जो  and  found  out  the  latitude  ang  the

 इस्तेमाल  हो  रहा  है  गरीबों  को  दबाने  के  लिये,  Zongitude  to  decide  the  exact  point
 where  it  should  be  dug...  a ij

 MR.  CHAIRMAN:  Yoy  may  cofitinue
 on  the  nexg  day.  Now  we  adjourn.  to

 बटाईदारों  और  किसानों  को  दवाने  के  लिये

 तथा  जमींदारों  के  हक  की  हिफ़ाज़त  करने

 के  लिये,  इसको  रोकिये  ऐसा  कानून  आप  meet  again  on  the  2nd  December,  7974

 लाइये  ।  at  i]  am
 rt

 38  hrs  /  qi

 इन  शब्दों  के  साथ  मैं  इस  विधेयक  की  The  Lok  Sabha  then  adjourned  |  wll
 मोटी  मोटी  बातों  का  समर्थन  करता  Z  ।

 Eleven  of  the  Clock  on  Monday,
 g  December  2,  974/Agrahayana  l],

 896  (Saka).

 a
 ali,
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